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UTTAR PRADESH SHAHAN
PARIVAHAN ANUBHAG-4

In pursuance of the provisions of clause (3) of Article 348 of the Constitution, the
Governor is pleased to order the publication of the following English translation of
notification no. 5/2019/135/XXX-4-2019-20(sa)/2018, dated 28 February, 2019.

Notification

N0.5/2019/135/XXX-4-2019-20(sa)/2018
Lucknow: Dated 28 February, 2019

In exercise of the powers under clause (d) of sub-section (2) of section.65 of
the Motor Vehicle Act, 1988 (Act no.59 of 1988) read with section 21 of the General
Clauses Act, 1897 (Act no.10 of 1897) the Governor is pleased to make the following
rules with a view to amending the Uttar Pradesh Motor Vehicles Rules, 1998 after
previous publication thereof in the Gazette vide Government notification no. 47/2018/
1711/xxx-4-2018-20(sa)/2018 dated 16 December, 2018, as required under sub-

section (1) of section 212 of the said Act of 1988:-

THE UTTAR PRADESH MOTOR VEHICLES (TWENTY FIFTH AMENDMENT) RULES,

Short title and
commencement

Amendment
of rule 162

2019

1-(1) These rules may be called the Uttar Pradesh Motor Vehicles

(Twenty Fifth Amendment) Rules, 2019.

(2) They shall come into force with effect from the date of their

publication in the Gazette.

2-In the Uttar Pradesh Motor Vehicles Rules, 1998, for rule-162 set out in

Column-1 below, the rule as set out in Column-2 shall be substituted,

namely:-
COLUMN-1
Existing rule

162. Painting of Motor Vehicles—
(1) Subject to Rule 110 and sub-
rule (2) a motor vehicle of four-
wheel drive such as jeep and
commander cars which originally
belonged to the military shall be
painted in any of the following
colours —

(a) White;

(b) Black;

(c) Green;
(2) Every motor-cab permitted to
ply exclusively within city area,

COLUMN-2
Rule as hereby substituted

162. Painting of Motor Vehicles—
(1) Subject to Rule 110 and sub-
rule (2) a motor vehicle having
four-wheel drive such as jeep and
commander cars which originally
belonged to the military shall be
painted in any of the following
colours —

(a) White;

(b) Black;

(c) Green;
(2) Every three wheeled vehicle
permitted to ply exclusively within
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shall be painted in black colour
with a yellow hood and no other
motor car shall be painted in this
colour combination:
Provided that colour or colour
combination for CNG operated
three wheeled vehicles shall be
such as may be decided by the
State Transport Authority or the
concerned Regional Transport
Authorities, as the case may be:
Provided further that this
sub-rule shall not apply to the
motor cabs specified in Rule 85-A
of the Central Motor Vehicles
Rules, 1989.

(3) Contract Carriage, other than
those specified in sub-rule (2) shall
be painted in any colour other than
maroon or black or red colour with
a maroon fluorescent. horizontal
ribbon of five centimeters and with
at centre of the exterior of the body
of such vehicle and the words
“Contract .. Carriage” shall be
mentioned on two sides of the
“contract carriage” within a circle of
sixty centimeters diameter in case
of other than motor cab and within
a circle of twenty five centimeters
diameter in case of motor cab.

city area, shall be painted in black
colour with a yellow hood and no
other motor car shall be painted in
this colour combination:

Provided that CNG operated
three wheeled vehicle shall be
painted in green colour.

Provided further that all electric
three wheelers shall be painted in
white colour.

Provided also that all three
wheeled vehicles operated by and
for ladies exclusively shall be
painted in pink colour.

Provided also that this sub-rule
shall-not apply to the motor cabs
specified in rule 85-A of the
Central Motor Vehicles Rules,
1989.

(3) Contract carriages other than
those specified in sub-rule (2)
shall be painted in any colour with
following conditions:-

() In case of bus/mini bus there
shall be sky blue fluorescent
horizontal ribbon of thirty five
centimetres width on the hood and
exterior of body.

(b) At centre of the ribbon strip on
exterior of the body, the words
“contract carriage” shall be
exhibited within a circle of sixty
centimetres diameter in black
colour.

(c)Ribbon shall be exhibited thirty
centimetres below the window of
vehicle.

(d) In case of maxi/taxi cab, there
shall be sky blue fluorescent
horizontal ribbon of twenty
centimetres width on the hood and
exterior of body.

(e) At the centre of the ribbon strip
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(4) No Motor vehicle other than
military motor vehicle shall be used
at any public place unless it is
painted in any colour different from
those wusually used for military
motor vehicles.

on exterior of the body, the word
“taxi” shall be exhibited within a
circle of twenty five centimetres
diameter in black colour.
(f) Ribbon shall be exhibited fifteen
centimetres below the window of
vehicle.
(9) In case of bike taxi only word
"b/taxi” shall be exhibited in white
colour within circle of . twenty
centimetres on both sides of taxi;
Provided that vehicles used for
carrying school children
exclusively shall be painted in
yellow colour.
(4) No Motor vehicle other than a
military “motor vehicle shall be
used at any public place unless it
is painted in any colour different
from those usually wused for
military motor vehicles.

By Order,

(Aradhana Shukla)
Principal Secretary
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